CENTRAL ADKISTRATIVE TRIBUNAL -
o CALCUTTA EENCH.

.

to- M.A, 16 of 1996 | i
~~~~~~~~ : Date of order: 14 q

Present : Fon'ble Dr. B.C.Sarma, Administrative Member.

- Hon'ble Mr. Paritosh Dutta, Judicial Member . i

SWAPAN KR, NATH & ORS,
Vs, |
UNION OF INDIA & ORS, (E.R1y)

.

‘ This M.A, has been'filed with the prayer that lib%rty
' may be granted to the instént abplicaﬁts to impleadf the ngéral
Manager, E,Rly, Calcutta as respondent no, 3 in placs of tﬁe
Secretary (E) 'Rly, Board, New Beihi.in the original patitién
43 of 1996, - ﬁ
355: ~ Us have heard the submission of the ldf ‘counsel for both
the parties_and the application is allowsed, and we order that the
necassary correction .may.,. ba made in the original petltlon and other

e

copies of the petit1on hx accardingly._“”**~ﬁ“%4.ii _ ’{

v,

Mr. Dutta prays for advancement of the date’ of admission

hearing of the applicatinn which has been 8dxed on 18,1, 19?6 on the

ground that the senior in this cass will be out of station to attend
the circuit bench at Port Blair mMr, Mallick did not object te the
8. submissxon. Since the prayer is made for advancement of th; date, 1t
. is allowed, The admission hearing.ofthe matter shall k& come up on

16.1,1996, |
The M,A, is disposed of accordingly,

Pocihost ola K -
MEMEER( J) MEMBER (A) | :



